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~Attack on- Prime “Minister's car - in

Seinagar

4175. SHR] ISHWAR CHAUDHRY:
- Will the Minister of HOME AFFAIRS

‘be pleased to state:

(a) whether a person tried tg attack
the car of the Prime Minister during

his recent visit to Srinagar;

(b) whether Government have
made investigations into the alleged

attack; and

(c) if so, the findings thereof?

THE MINISTER OF STATE [N
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) No, Sir. However, a person
jumped in front of the pilot car of
the carcade of the Prime Minister
when the Prime Minister was pro-
ceeding on Maulana Azad Road in

Srinagar on 8th July, 1978.

(b) and (c). A case hag been regis-
tered against the individual and the

matter is under investigation.
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Accommodations to Accordited
Correspondents

4178. SHRI L. L. KAPOOR: Wwill
the Minister of INFORMA'TION AND
BROADCASTING be pleased to state:

(a) whether the Government have
provided accommodation on selective
basis to Accordited correspondence
after the Janata Government took over
the Government,;
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(b) if so, the-details tharcek;.and..

(c) the reasons in individual case of
providing accommodation on selective
basis?

THE MINISTER OF INFORMA-
‘TION AND BROADCASTING (SHRI
L.. K. ADVANI): (a) to (c). Govern-
ment do. not provide accommodatior
on 3 selective basis to accrediied Cor-
respondents. There is a Screening
Committee for allotment of (jovern-
ment accommodation from the press
pool. The Committee consists of the
Principal Information Officer as the
Chairman and a representative each of
the Press Association, News Camera-
men’s Association and the DNirectorate
of Estates as members. The Commit-
iee makes allotments to accredited
Pressmen on thg basis of their dates
of accreditation by the Press Informa-
tion Bureau. For this purpose the
Committee maintaing waiting cum-
seniority list of accredited Correspon-
dents, on the said basis of the dates
of accreditation. Sometimes, the Com-
mittee makes out of turn allotments
on compassionate grounds but such
allotments require the approval of the
Minister of Works and Housing.

Purchase of Canberra Aircrafts from
Switzerland

4179. SHRI KANWAR I.AL GUPTA;
Will the Minister of DEFENCE be
pleased to state:

(a) is it a fact that an agreement
was made to purchase some Canberra
Aircrafts from Switzerland during the
period of Emergency;

(b) if yes, the details of the agree-
meant;

(c) is it a fact that the aircraft has
not been delivered so far;

(d)y how much payment has been
made for them by ‘Government and
when this payment was made; and

(e) what action-hgs beem taken by
Government for not receiving the air-:
crafts so far?

THE MINISTER OF DEFENCR-
(SHRI JAGJIVAN RAM): (a) No, Sir.
No such agreement was made to pur-
chase any Canberras.

(b) to (e). Do not arise.
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